Sixteenth Loksabha

an>

Title: Madam Speaker made the observation regarding taking up of Item Nos. 22 and
23 listed in Revised List of Business on 27th December, 2018 as requested by several
Members.

HON. SPEAKER: Now, we will take up Item nos. 22 and 23 together, that is the
Muslim Women (Protection of Rights on Marriage) Bill, 2018.

Shri N.K. Premachandran.

... (Interruptions)

SHRI MALLIKARJUN KHARGE (GULBARGA): Madam Speaker, I request you to

take up this Bill on 27t We are all going to participate in that including our Party, and
other Opposition Parties are also ready. We are ready to discuss this. ... (Interruptions)
This 1s a commitment to you in the Parliament. Before you, I am committing. So, we

will stick to that. Therefore, I request you to take this up on 27", please....
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HON. SPEAKER: So, you are agreeing that on 27th, you will do this.

SHRI MALLIKARJUN KHARGE : We will participate; we will give suggestions.
HON. SPEAKER: No Aungama, nothing; you will have a discussion.

SHRI MALLIKARJUN KHARGE: I have also spoken to Bandyopadhyay ji....
(Interruptions)

HON. SPEAKER: No, I am asking you whether a discussion will take place.

... (Interruptions)
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HON. SPEAKER: So, you will have a discussion on 27,
... (Interruptions)

HON. SPEAKER: One minute, Kharge ji. Shri N.K. Premachandran has his Statutory
Resolution opposing this. That is why I am asking Shri N.K. Premachandran only to
say whatever he wants to say.

... (Interruptions)
SHRI MALLIKARJUN KHARGE : He can speak on 27,

HON. SPEAKER: Why on 271 Let him speak today. We will stop there only. After
that, the Minister will not say anything today.

... (Interruptions)

HON. SPEAKER: Only Shri N.K. Premachandran will say something but there will be
no reply to Shri N.K. Premachandran also. That will also be given on 27t

... (Interruptions)

faftr siiv =ara w=ft 9yt SaaR @ 3R a1 Menfest w=ht ¢off fa 2w

UATE): H A1 TS off &1 g T AT § |...( HIYH) Afced H T a1

AL HE fob 3R e & Ued W 3614 ST T+t & = My fean s, ...

TYT) IUBT T SHIY el § Hifdh g 9gd o] He@yu! f9d & | HRd &l

TR O T AN Y IR W R B s B & fb dE deg ol SR I e

mﬁﬁ%@fﬁ%ﬂ@?ﬁﬂ%ﬁ,qsﬁm@l SRR UrefAT | 3y oft aifere onR g &
| ..(TaUM)

HON. SPEAKER: Kharge ji, let him speak.
... (Interruptions)

SHRI RAVI SHANKAR PRASAD: Madam, therefore, my very respectful and earnest
request is this. Mr. Kharge 1s a very senior leader.

HON. SPEAKER: I know; yes.



SHRI RAVI SHANKAR PRASAD: Today, he made a promise openly before your

honour itself, the Speaker. On 27t we have no problem; The hon. Minister of
Parliamentary Affairs has conveyed that.

But I would surely urge that this debate be taken up in a very sanguine and
peaceful atmosphere. Hon. Kharge Saheb, 1 would like to hear you; I would like to hear
all of you because this is an important issue which the entire country is watching and
even the world is watching as far as the victims/ladies are concerned. This is the only
thing I have to say.... (Interruptions)

HON. SPEAKER: Kharge Ji, one minute, please.

SHRI MALLIKARJUN KHARGE : Madam, as I have told you, I will stick to that.
HON. SPEAKER: Yes, | am accepting it.

... (Interruptions)

SHRI MALLIKARJUN KHARGE : You give sufficient time for discussion.

HON. SPEAKER: I am giving.

... (Interruptions)

SHRI MALLIKARJUN KHARGE : We will put our point of view. They will put their
point of view. Ultimately, they have got the majority. They have got their own way. We
have got our own say. So, we can do it.... (Interruptions)

HON. SPEAKER: One minute please.
... (Interruptions)

HON. SPEAKER: No, everybody should not speak. Kharge Ji, | agree with you also.
Yes, if the House agrees, | have no objection. Why should I take objection? The only
thing is, I have taken the name of Shri N.K. Premachandran only for his Statutory
Resolution. Let him speak for two minutes and then we will stop. Why is this to be

taken only on 27" again? It has started just now.

... (Interruptions)

SHRI MALLIKARJUN KHARGE: I have promised that this will be taken together on
27t (Interruptions) 1t is better you take it on 271,



HON. SPEAKER: It is his Statutory Resolution. He is opposing it. 3TJ UHT5 it ]
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SHRI MALLIKARJUN KHARGE : It is not the question of Shri Premachandran. ...
(Interruptions)

SHRI N.K. PREMACHANDRAN (KOLLAM): Let me have my say, please.

Madam, I fully support the observation of the leader of the Congress Party, Shri
Kharge Ji, the senior-most leader. I fully respect him and I fully abide by his
observations. Also, I fully support the observation of the hon. Law Minister. This is a

very historic and an important Bill. Let us move the Statutory Resolution on 27th
(Interruptions) Let the House be in order. ... (/nterruptions) You are not the person to
decide.... (Interruptions) It 1s for the Madam Speaker to decide. ... (Interruptions)

HON. SPEAKER: I am listening to you, please. You do not cross-question anybody.

SHRI N.K. PREMACHANDRAN : Madam, my submission is, let the House be in

7th

order. Let us move the Resolution on 27" so that we can have a fruitful discussion. ...

(Interruptions)

HON. SPEAKER: Then, it is all right because | have taken your name. That is why, I
am allowing you to say something. All right, I have no objection.

... (Interruptions)
HON. SPEAKER: One minute, please.

... (Interruptions)
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HON. SPEAKER: So, if the House agrees, we will take up this Bill. We will have the
Muslim Women (Protection of Rights of Marriage) Bill on 27, Yes, Kharge Ji,




agreed?

... (Interruptions)
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At this stage, Shri S.P. Muddahanume Gowda and some other hon. Members came and
stood on the floor near the Table.

... (Interruptions)



